12915 Written Answers ASADHA 18, 1830 (SAKA) Written Anstwarsi2g16

tax and in order to the
st tales lower, i1t {is not
practirable t5 reduce nuzm-
ber of rates in Delhi; and

12) It ie not possible to clarily the
rate of tax on each item by
acministrative orders becauss
1t 1z for the Assessing Autho-
rity to decide the rate at which
the sale of a particular com-
modity 18 taxable, after taking
iuto consideration the evidence,
if any, produced at the stetu-
tory proceedings, and aiter
makin, enquiries rega.ding
the naturs, use, composition,
etc of the goods sold
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Atlack by Mob on U.N Office and
Churches in Srigsgar in Kashmir

%899 Shri Bal Raj Madhok:
Shri Srichand Goel:
Shri M. L. Sondhi:
Shri Jagannath Rao Joshi:

Wul the Minmister of Home Affairs
be pleasea tc state

(a) whether a violent mob attarked
tue "N Offices in Sringgar or the
7th June, 1987 and also burnt down
tw, churches, and

(b) 1f so, the steps taken to prevent
recLcaence of such happenings in
Kashmie”

The Minister of Home Affairs (Shri
Y. B. Chavan). (a) Yes, Sir.

(LY The State Government heve
taken necessary steps in thig regard.

Mahindra and Mahindra, Bomiay

6100. Shri Bal Raj Madhok:
Shri Jagannath Rao Joshi:
Shri Plioo Mody:
Shri Srichand Goel:

Wil the Mimster of Labour and
Rehabilitation be pleased to state:

(a) whether M/s Mahindra and
Mohindra Boembay have announc o the
lay-off of 1,100 permanent workers and
has- Rit0 Lermuinated the services of
1,000 workers because of accumula-
tion of undisposed stock of jeep
vehicles, and

(b) 1if so, the action Government
propose to take to meet the situation?

Tie Munster of Labour and Rchahl-
litaticn (S Hathi): (a) and (b).
Tne matier falle ir the State chbere
aui the Gevernment of Indis bave nd
information on 1.





